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Tihar Jail

1129. DR. M. M. S. SIDDHU:
DR. SHANTI G. PATEL:
SHRI BISWA GOSWAMI:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(&) whether it is a lact that an Offi-
cial ol the Tihar Jail in Delhi was con-
fined, by the prisoners recently;

(b) il so, what are the details there-
of; and

(c) what steps are being taken to
investigate into the incident?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH;; (a)
No, Sir.

(b) and (O Do not arise.
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to Questions 106

Riots

1130. SHRI SADASHIV
BAGAITKAR:

SHRI B. SATYANARAYAN
REDDY;

Will the Minister ol HOME AF-
FAIRS be pleased to state:

(@) what is the number cl incidents
in the years 1980, 1981 and 1982, State"
wise involving (i)  Hindu-Muslim
riots, (ii) conflicts between caste
Hindus and untouchables, and (iii)
clashes between different linguistic
groups;

(b) what is the estimated loss
private property in these incidents;
and

(c) what is the amount paid to the
victims and the next of kin for loss of
life as compensation, respectively?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(@ The number of incidents involv-
ing Hindus and Muslims, and crimes
against Scheduled Castes for the years
1980, 1981 and 1982 ar. given in the
annexed statements. (See  below,)
Particulars regarding clashes between
different linguistic groups are not
available.

(b) Figures of estimated loss of pri-
vate property are not available.

(c) The information is being collec-
ted and will be laid on the Table ol
thg 1?ouse.



